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DEZLHI LEGISLATIVE A3S:IMBLY
BULLETING PAFT 1
(BRIZF RECORD (F PROCEZDINGS )

¢ Friday, Ncvembar 24, 2000/Margashirsha 03, 1922 (Saka)

Ho : 41

l. 2.00 PM As the House assembled, Dr Jagdish Mukhi stood up and
quoting rules and procedures argued that the notica of
adfournment motion r2garding alleged corruption in Jal
Board given by him was perfectly in order and reguested
the Chair to res-consider his ruling. Hon'ble Speaker
requzsted the Opposition memb=rs not to insist upon
their notice because Lokayukta was already hearing ghe
case on diy-tO-day basis and it would not thersfore b=
appropriate for th2 Asssmbly to simultanzocusly go
into the matter, Hz, therefore, did not agree to
ravise his =arli=r ruling.

Hon'blas Speaker appealad to th: members not to
mak: such uttzrances inside or outside thz House on
the rulings from the Chair as it comes within the
purview of privilzges.

2. 2,21 2M QUESTICNS

Starred Juestions 61, 53 to 65 ware asked and orally
replizds Repliss to Stare=d 62 and 65 to 80 and
Unstarrzd wuestions 146 to 182 war: laid on th=z
Tabl: of the House,

3. 3.05 PM LAYING COF PAZZIR3 OF TABLZ

Smt Sheila Dikshit, Chief Ministar laid on the Eable
of the House a copy each of the First and Sescond
Annual Reports of the Lokayukta alongwith their Action
Taken e ports.

4. 3.07 2M SPECIAL McNTIONS _
The following m:mbers ra sed issues under Rules 287 :-

/ le 8hri Amrish 3ingh Gautam
/ 2. 5hri Bhisham Sharma
/ 3. 3hri Mohan Singh Bisht
/ 4., Shri Sushil Chaudhary
/ .5« Shri Motdlal Bokolia
{ 6. Shri Kand Kishore Garg
j 7« 5hri Swvermder Kumar
8. 3hri Naresh Gaur
{ (Minister of Health intervened).
9. 3hri Ram Singh 'Netaji’.
(Minister of Hezalth intefven:=4)
0. Dr Jagdish Mukhi.
(Minister of Sicial W2lfar= intervenad. Chair
4 raquestad the Minister to consider the oroposal
\ for inclusion of area MLA in the Committee for

\ allotmant. of 'Thada’(Place) for Dhobis. Chief
\ Minist:r also intervened.
\x}l. Shri Brahm Pal

e Contd _D&ig-’- 2/0 PR
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Se 3.39 PM

6e 3.40 PM

7 5.16 PM

8. 5.40 PM

9. 6.10 PM

D=1hi

MOT ION

Shri Ajay Maken movad that this House agrses to the . (
First Report of the Rul:s Committe which was adcpted
by voice vote, '

PRIVATZ MEZMBER3' BU3SINESS.

Shri Mukesh Sharma moved that 'Ths Delhi Compulsory
Fhysical and Sports Education Bill, 1999' be taken
into consideration. '

Th2 motion was put to vote and adopted by voice vote.

Shri Mukesh Sharma made a brief statemsnt on thé brovi-
sions of the Bill. The following members Participatad
in the debat: :=-

Dr Harsh Varghan

Shri Tarwind:r Singh Marwah
Smt Kiran Chaudhary

Shri Mand Kishore Garg

Shri Sish Pal

Shri Bhisham Sharma

Shri Arvinder Singh Lovely

Qin Né@se=b Singh ) :
: Famakant Géswami & Shri Subhash Chopra.
Mipister of Bducation replied to the discussion and

requested the Members-in-charge of Bill +o withdraw
the sam=, '

Shri Mukesh Sharma withdrew the Bill with the leave of
the House,

Dr Harsh Vardhan moved that °*The Delhi Environmental

Diseases (Prevantion % Control) Bill 2000' be takan
into consideration. The motion was put to vota,

Dr Harsh Vardhan Made a brisf statement r:garding the

Minister of Health r:plied to the statement and rejuest2d
the Mimber-dn-Chargs to with draw ths Bill.

Dr Harsh Vardhan withdrew the Bill with th& ls=ave of
the House,

Smt Kiran Chaudnry moved thdt 'The Dalhi Unit ?rincing
Bill, 2000' b: tak=n into consideration. Th- motion
was put to vote and adopted,

Shmt Kiran Chauchry made a brisf statement on th2 provi-
sions of the Bill, Th= following menbers participatsd

~in ths discussion.,

Shri Muk:sh Sharma

Shri Arvinder 3ingh Lovely
Shri Sahab Singh Chauhan
Dr Harsh Vardhan

Minister of Indistries reolied to the discussion and
rejuested the member-in-charge to withdraw the Eill.

Smt Kiran Chaudhry withdrew the Bill with tho leave of
the House,

House adjournzd till 2.00 PM on 27th November 2000,

S«K. Sharma
Szcretary

24th Novz=mber 2000
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